COMMITTEE ON PRIVATE MEMBERS' BILLS AND
RESOLUTIONS

(Eighth Lok Sabha)

THIRTY-NINTH REPORT
(Presented on 12-8-1987)

I, the Chairman of the Committee on Private Members' Billg and
Resolutions, having been authorised by the Committee to present the
Report on their behalf, present this Thirty-ninth Report.

2, The Committee met on 10 August 1987 for classification and allo-
cation of time for discussion of Bills (vide Appendix) under clauses (b)
and (c) of rule 294(1) of the Rules of Procedure,

Classification and allocation of time to Bills

3. The Committee considered classification and allocation of time to
seven Bills specified in Appendix.

4. After considering all aspects of the Bills, the Committee recom-
mend that the following Bills be placed in category ‘A’: —

(1) The Agricultural Workers (Minimum Wages and Welfare) Bill,
1987 by Shrimati Basavarajeswari.

(2) The Environment (Protection) Amendment Bill, 1987 (Amend-
ment of section 2, etc) by Shri Bhattam Srirama Murty.

(3) The Constitution (Amendment) Bill, 1987 (Amendment of
Seventh Schedule) by Dr. Chandra Shekhar Verma.

The Committee further recommend that the remaining four Bills be
placed in category ‘B’. The Committee recommend allocation of time
for each of the Bills as shown in column 5 of the Appendix.

Recommendations

5. The Committee recommend that the classification and allocation
of time to Bills by the Committee, as shown in the Appendix, be agreed
to by the House. .

M, THAMBI DURAI,

New, DELHI; Chairman,
10 August 1987 Committee on Private Members’
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S. NameoftheBillandthe BilNo.  Category
No. member-in-charge recommended

Time
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b The Amfculwsl Wirkers ~ (Minigwm 60 of 1987 A
" Wayme and: Welfare) Bill,. 1967 by
Shrimati Basavarajeewari.

2 The Eaviropsent  (Pratectin) Amend- 42 of 1987 A
mept Bill, 1887 (4mendment of section
2,etc)by Shri Bhattgm Seicama
Murty.

3 The Public Emplayment (Figld of Selec- 57 of 1987 B
tion, Domiciie Requirement and Trans-
fesability). Bill, 1987 by Shei Syed
Shahabuddin.

4 The Destjtute angd Bqor (Maintenance apd 59 of 1987 B.
Rehabilitation) Bill, 1087 hy Shri Ajy
Biswas.

5 The Constitution (Amendment) Bill, 1987 62 of 1987 B
(Supstitysion of - mew article for article
263) hy Shri Syed Shahabuddin,

6 The Conwituhion (Amendment) Bllls 1987  58of 1987 -~ A
(Amendewant of Sevensh Schedule) by
Dr. Chandra Shekhar Verma.

TFhe Conitsion (Amendmead) i, 1987 ' 61 of 1987 B
(Insertion-of wem article 333A) by
Ch. Lachchhi Ram
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